175 Written Answeys

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRIMATI ABHA MAITI): (a) to
(e). Necessary information is being
collected and shall be laid on the
Table of the House shortly.
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Area under Army in J & K State

8257, SHRI ABDUL AHAD VA-
KIL: Will the Minister of DEFENCE
be pleased to state:

(a) what ig the total area in the
use of the army in J&K State, stating
the district-wise break-up; and

(b) whether it is a fact that land
owners of Gurez have not been given
any rent so far for the land in the
use of the army?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE
(PROF. SHER SINGH): (a) Ac-
cording to information recently
available, a total area of approxi-
mately 57,800 acres of land is under
the use of the Defence Services in
J & K State. It will not be in the
public interest to disclose the loca-
tions.

(b In village Gurez three prop-
erties measuring a total area of 5.843
acreg are held under requisition yn-
der the J & K  Requisitioning and
Acquisition of Immovable Property
Act. Annus] rent payable for these
properties at the rate of Rs, 1,451.7¢
has been paid upto 81-3-77. Pay-
ment for the period upto 31-3-78 has
now become gue and would be peid
by the local revenue authorities. In
addition to the above, an area of 3.45
acreg of land is also under the oc~
cupation of the Army and arrange-
ments are in hand to arrange hiring
of the Jland gnd
rentals.





